Details of the Mines

*30 Dr. Abhe Singh Yadav, MLA.: Will the Mines & Geology Minister be

pleased to state: -

a) the depth of the mines in plot no. 1,2 & 3 of village Bakhrija in Nangal
Chaudhary Assembly Constituency;

b) whether the depth of above said mines has gone below the water table
in some plots;

c) whether it is the violation of environment parameters affecting the
groundwater balance in this already dry zone area;

d) whether the mining in above said mines has been operated as per
the mining plan approved by the department; and

e) the periodical inspection reports of the mining officers pertaining to

the above said mines for the last two years?

Mool Chand Sharma, Minister of Mines, Haryana

a) Sir, the details of depth of each of the mine at Bakhrija Village are as

under:
Name of Mine Approved depth as per Present
Mining Plan/EC (in Meters) depth
(in meters)
Bakhrija Plot No. 1, 53 50
(Presently lying closed)
Bakhrija Plot No. 2, 130 105
Bakhrija Plot No. 3, 74 60
b) No, Sir.
¢) No, Sir.

d) The depth of mining pits is within prescribed limits as per approved
Mining Plans. The mining operations being ongoing process and to
ensure that operations are undertaken in accordance with Mining
Plan, Environment Clearance, Consent to operate and safety
provisions, the HSPCB, MoEF&CC, Director General, Mines Safety,
Ghaziabad and Mining Department maintains continuous vigil and
inspect the mines regularly. For rectification of the minor

discrepancies, immediate action is taken and in case of major



discrepancies notices are issued to concerned lease holder and
rectifications are ensured. Whereas separate action are taken by
respective authorities, however to ensure regular inspection of mines,
all Mining Officers have been directed vide order dated 04.02.2022 to
regularly inspect the mines.

The copies of the periodically inspection reports of Mining Officer,
Narnaul dated 18.02.2022, 11.04.2022, 18.04.2022, 24.05.2022 and
28.06.2022 in respect of Bakhrija plot no. 2 and 3 of Tehsil Nangal
Chaudhary district Mahindergarh are attached as annexure A (Colly).

As per reports, no major violations have been noticed.
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Report dated 18.02.2022 of Mining Officer, Narnaul

Annexure-A (Colly)

____~q_--\'—“_.___

Sr. | Detalls Tpeme
No.
1 Name of Mines along with Mineral M/s Nimawat Granites Pvt
Ltd.,

. Bakhrija Plot-3 (Stone)
2 Date of Inspection Friday, February 18, 2022
3 Name of members of Lal M.O with

n i Sh. Niranjan
spection team Sh. Deepak M.I & Sh. Punit
M.G. & Pankaj M.G.
4 Status of Boundary Pillars (B.P) are in place with GPS All bourdary pillars are in
Readings place
EXCEPTB.P 43 & 44

In case of any dlSCrcpancy noted, observation of the team

Benches are not found as per
approved mining plan

5 Mining operation, ifany found outside lease/contracted No
area
Ifyes. Details of area found belng mined outside lease/ NIl
contracted area
Extent of mining taken outside lease/contracted area Nil
Actlon taken at the site/at the time of Inspection Nil
- Staffoflcase holder/contractor assoclated during Sh. Dinesh & Subarta
_iInspection
6 Whether the mining operation was found beyond No
permissible depth?
Permissible depth as per Mining Plan 74 Mtr.
(Dated 29.12.201 7)/EC
The actual depth found at the time of inpsection 59 Mtr.
In case depth of mining found beyond permissible depth, No
what was the actual depth and how much deep beyond
permissible depth was noted
Specific recommendation for above vollation NIl
7 Whether any mining found outside lease/contracted area No
If yes, detalls of the same NIl
Action taken at the same Nil
8 Complaint regarding working of the mine Inspected Nil
(Local Admiration/CM window/ others)
In case Yes: Nil ==
Date of complaint:
Gist of Complaint:
Action Taken

Mineral Stock of the lease holder/contractor

Overburden stock near and
outside the lease boundary
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Report dated 18.02.2022 of Mining Officer, Narnaul

Details

Remarks
No.
' Name of Mines along with Mineral M/s Tlmpags'iniwge Pvt.
Baklrija Plot-2 (Stone)
2 Date of Inspection Friday, February 18, 2022
Name of members of Inspection team Sh, Niranjan Lal M.0 with
Sh. Deepak M.I & Sh. Punit
M.G. & Panka] M.G.
: Status of Boundary Pillars (B.P) are in place with GPS All bourdary pillars are in
Readings place
EXCEPT B.P 23 to B.P 29
and B.P 32 to B.P 40
: Benches are not found as per
In case of any discrepancy noted, observation of the team approved mining plan
5 Mining operation, if any found outside lease/contracted No
area
if yes. Details of area found being mined outside lease/ Nil
contracted area
Extent of mining taken outside lease/contracted area Nil
Actlon taken at the site/at the time of inspection Nil
Staff of lease holder/contractor associated during Sh. Abhishek & Rohit
inspection
6 Whether the mining operation was found beyond No
permissible depth?
Permissible depth as per Mining Plan (04.11.2015)/EC 80 Mtr,
The actual depth found at the time of inpsection 102 Mtr.
In case depth of mining found beyond permissible depth, No
what was the actual depth and how much deep beyond
permissible depth was noted
Specific recommendation for above vollation Nil
7 Whether any mining found outside lease/contracted area No
If yes, detalls of the same Nil
Action taken at the same Nil
8 Complaint regarding working of the mine Inspected Nil
(Local Admiration/CM window/ others)
In case Yes: Nil
Date of complaint:
Gist of Complaint:
Action Taken
9 Mineral Stock of the lease holder/contractor Overburden stock within
lease near common
boundary along Bakhrija
Plot No. 3

oG

Mining ©[licer
Mines & Geology Depir,
NARNAUL



Report dated 11.04.2022 of Mining Officer, Narnaul
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i e T T oo Remarks
! ame of Mines along with Mineral M/s Tirupati Viniyoge Pvt. 1d,,
—— Bakhrija Plot-2 (Stone)
B T.-.—r‘ Dat } . 1]
H—-{" cof In-fﬂt_.d l?.r_'_ e Monday, April 11,2022
¥ Name of members of Inspection tcam | & Niranfan Lal M.0, Sh. Punit
M.G., Panka) M,G.

4 | Status of Boundary Pillars (B.P) are in place with GPS Readings | Allbourdary pillars are In
place
EXCEPT B.P 23 to B.P 29
and B.P 32 to B.P 40

‘ Benches are not found as per
In case of any discrepancy noted, observation of the team approved mining plan

5 Mining operation, if any found outside lease/contracted area | A survey was conducted on
dated 11.04.2022 alongwith
Tehsildar Narnaul, and Patwari
as per directions of worthy
Deputy Commissioner
(Report pending)

if yes. Details of area found being mined outside lease/ Nil
contracted area
Extent of mining taken outside lease/contracted area Nil
Action taken at the site/at the time of inspection Nil
Staff of lease holder/ccntractor associated during inspection Sh. Abhishek & Rohit
6 Whether the minir.g operation was found beyond No
permissible depth?

Permissible depth as per Mining Plan (08.07.2020)/EC 130 Mtr.

The actual depth found at the time of i_nf):;vction 104 Mtr.
In case depth of mining found hc_.\-'m;d pérmissﬁﬁu depth, No

what was the actual depth and how much deep beyond
permissible depth was noted

Specific recommendation for above voilation Nil

7 Whether any mining found outside lease/contracted area A survey was conducted on
dated 11.04.2022 alongwith
Tehsildar Narnaul, and Patwari
as per directions of worthy
Deputy Commissioner

(Report pending)
If yes, details of the same Nil
Action taken at the same Nil
8 Complaint regarding working of the mine inspected Nil
(Local Admiration/CM window/ others)
In case Yes: Nil

Date of complaint:
Gist of Complaint:

Action Taken
° Mineral Stock of the lease holder/contractor

Overburden stock within lease
near/along comnfdrrhoardSryef *

of Bakhrija Plékple.8 Geolgayf; it
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Report dated 18.04.2022 of Mining Officer, Narnaul

Sr.No. [D
il Remarks , 1
1 o Name of Mines along with Mineral M/s Nimawat Granites Pvt.
- Ltd.,
: £~ Bakhrija Plot-3 (5tone)
: Date of Inspection Monday, April 18, 2022
3 Name of members of Inspection team Sh. Niranjan Lal M.0 with
' Sh. Deepak M.l & Sh. Punit -
M.G., Pankaj M.G.,, Amar Singh
M.G., Narender M.G., Veer
- = Singh M.G
4 - Status of Boundary Pillars (B.P) are in place with GPS All bourdary pillars are in -
Readings place
: EXCEPT B.P 43 & 44 as per
mining plan (Report pending)
Benches are not found as per
In case of any discrepancy noted, observation of the team approved mining plan
5 Mining operation, If any found outside lease/contracted area A survey was conducted on .
dated 18.04.2022 alongwith
Tehsildar Narnaul, and Patwari
as per directions of worthy
Deputy Commissioner
(Report pending)
if yes. Detalls of area found being mined outside lease/ Nil
= contracted area
Extent of mining taken outside lease/contracted area Nil
Actlon taken at the site/at the time of Inspection Nil
Stalf of lease holder/contractor associated during inspection Sh. Kishan (2 Class Mines
; Manager), Sh. Dinesh &
Subarta
6 Whether the mining operation was found beyond No
permissible depth?
Permissible depth as per Mining Plan 74 Mtr.
(Dated 29.12.2017)/EC
The actual depth found at the time of inpsection 60 Mtr.
In case depth of mining found beyond permissible depth, No )
what was the actual depth and how much deep beyond
permissible depth was noted
Specific recommendation for above voilation Nil
7 Whether any mining found outside lease/contracted area No
B Ifyes, details of the same Nil
Action taken at the same Nil
8 Complaint regarding working of the mine inspected Nil
(Local Admiration/CM window/ others)
In case Yes: Nil
Date of complaint:
Gist of Complaint:
Action Taken
9 Mineral Stock of the lease holder/contractor Overburden stock near and
outside the lease boundary
\ X,
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Report dated 24.05.2022 of Mining Officer, Narnaul

Sr.No. | Detalls

Remarks

M/s Nimawat Granites Pvt. Ltd.,
Bakhrija Plot-3 (Stone)

Tuesday, May 24,2022

Sh. Niranjan Lal M.O with
Sh. Deepak M.I & Sh. Punit M.G.,
Devender M.G., Veer Singh M.G.

1 - Name of Mines along with Mineral

2 - Date of Inspectlon

3 Name of members of Inspection team

4. Status of Boundary Pillars (B.P) are in place with GPS Readings

All bourdary pillars are In place
but B.P 18,19 are not of standard
size * o

In case of any discrepancy noted, cbservation of the team

Benches are not found as per
approved mining plan

5 MIning operation, If any found outside lease/contracted area

A survey was conducted on dated
18.04.2022 alongwith Tehsildar
Narnaul, and Patwari as per
directions of worthy Deputy
Commissioner
(Report pending)

If yes. Details of area found being mined outside lease/ NIl
contracted area
Extent of mining taken outside lease/contracted area -Nil -
Action taken at the site/at the time of Inspection s Nil

Staff of lease holder/contractor assoctated during Inspection

Sh. Kishan (24 Class Mines
Manager), Sh. Dinesh & Subarta

6 . Whether the mining operation was found beyond No
permlissible depth?
Permissible depth as per Mining Plan 74 Mtr.
29.12.2017)/EC . 4 & 0 )
The actual depth found at the time of Inpsection = 60 Mtr, T
In case depth of mining found beyond permissible depth, - No
what was the actual depth and how much deep beyond
permissible depth was noted
Specific recommendation for above voilation NIl

7 Whether any mining found outside lease/contracted area -

A survey was conducted on dated
18.04.2022 alongwith Tehsildar
Namnaul, and Patwarl as per
directions of worthy Deputy
Commissioner
(Report pending)

o If yes, detalls of the same Nil
Action taken at the same -Nil
8 Complaint regarding working of the mine inspected Nil
(Local Admiration/CM window/ others) : -
In case Yes: Date of complalnt: Nil
Gist of Complaint: Action Taken = =
9 . Mineral Stock of the lease holder/contractor Overburden stock near and

outside the lease boundary




Report dated 24.05.2022 of Mining Officer, Narnaul

StNo | Detalls Remarks
1 Name of Mines along with Mineral M/s Tirupat! Vinlyoge Pvt. Ltd,,
Bakhrija Plot-2 (Stone)
2 Date of Inspection Tuesday, May 24, %022
3 Name of members of Inspection team Sh. Niranjan Lal M.0 with
Sh. Deepak M.I & Sh. Punlt M.G,,
. Devender M.G., Veer Singh M.G,
4 Status of Boundary Pillars (B.P) are In place with GPS Readings All bourdary pillars are In place
. except B.P 1,2 and 5,6&7. And BP
- 18,19, 23, 24,25,29,38,43 & 44 are
not of standard slze and
Benches are not found as per
“Tn case of any discrepancy noted, observation of the team approved mining plan
> Mining operation, if any found outside lease/contracted area A survey was conducted on dated

11.04.2022 alongwith Tehsildar
Narnaul, and Patwarl as per
directions of worthy Deputy
Commissioner =~ ° .

(Report pending)
if yes. Details of area found being mined outside lease/ NIl
contracted area
Extent of mining taken outside lease/contracted area Nil
Action taken at the site/at the time of inspection NII .
Staffof lease holder/contractor associated during Inspection Sh. Rohit
Whether the mining operation was found beyond No
permissible depth? :
Permissible depth as per Mining Plan (08.07.2020)/EC 130 Mtr.
The actual depth found at the time of inpsection 105 Mtr,
In case depth of mining found beyond permissible depth, No &
what was the actual depth and how much deep beyond i
permissible depth was noted b
NIl

Specific recommendation for above voilaton

Whether any mining found outside lease/contracted area

A survey was conducted on dated
11.04.2022 alongwith Tehslldar
Narnaul, and Patwarl as per
directlons of worthy Deputy
Commissioner
(Report pending)

Complaint regarding working of the mine Inspected
(Local Admiration/CM window/ others)

If yes, details of the same NIl
Action taken at the same Nil
01

In case Yes:
Date of complaint:30.03.2022
Gist of Complaint:lllegal mining
Actlon Taken: Explaination letter has been issued vide this office
memo no. 478 dated 24.05.2022.

A survey was conducted on dated
11.04.2022 alongwith Tehsildar
Narnaul, and Patwari as per
directions of worthy Deputy
Commissioner-

(Report pending)

Mineral Stock of the lease holder/contractor

Overburden stock witbin lease
near/along common boundary of

No.
Bakhrija Plot‘o 3/_\

MibinA\OIFPEr
Mines & Geology Deptt.
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Report dated 28.06.2022 of Mining Officer, Narnaul

Remarks

Sr.No | Details
1 Name of Mines along with Mineral M/s Tirupati Viniyoge Pvt. Ltd.,
Bakhrija Plot-2 (Stone)
2 Date of Inspection Tuesday, June 28, 2022
3 Name of members of Inspection team Sh. Niranjan Lal M.O with
Sh. Deepalc M.1 & Sh. Punit M.G.,
- Devender M.G., Vinod, M.G.
4 Status of Boundary Pillars (B.P) are in place with GPS Readings All boundary pillars are in place
except B.P 5,6&7 broken. And BFP
18,19, 23, 24,25,29,30,43 & 44 are
not of standard size and
. Benches are not found as per
In case of any discrepancy noted, observation of the team approved mining plan
5 Mining operation, If any found outside lease/contracted area A survey was conducted on dated
11.04.2022 alongwith Tehsildar
Narnaul, and Patwari as per
directions of worthy Deputy
Commissioner (Report pending)
If yes. Detalls of arca found being mined outside lease/ Nil
contracted area
Extent of mining taken outside Jease/contracted area Nil
Action taken at the site/at the time of inspection Nil
Stail of lease holder/contractor associated during inspection Sh. Rohit
G Whether the mining operation was found heyand No
permissible depth?
Permissible depth as per Mining Plan (08.07.2020)/EC 130 Mtr.
The actual depth found at the time of inpsection 105 Mtr.
In case depth of mining found beyond permissible depth, No
what was the actual depth and how much deep beyond
permissible depth was noted
Specific recommendation for above voilation Nil
7 Whether any mining found outside lease/contracted area A survey was conducted on dated
: 11.04.2022 alongwith Tehsildar
Narmnaul, and Patwari as per
directions of worthy Deputy
Commissioner
(Report pending)
Ifyes, details of the same Nil
Action taken at the same Nil
8 Complaint regarding working of the mine inspected 01
(Local Admiration/CM window/ others)
In case Yes: A survey was conducted on dated
Date of complaint:30.03.2022 11.04.2022 alongwith Tehsildar
Gist of Complaint:Illegal mining Narnaul, and Patwari as per
Action Taken: Explaination letter has been issued vide this office directions of worthy Deputy
memo no. 478 dated 24.05.2022. Commissioner
(Report pending)
9 Mineral Stock of the lease holder/cantractor Overburden stock within lease
near/along common boundary of
Bakh}ila Plot No.

o
Mines & Geology Deptt,
LaNT AT



Report dated 28.06.2022 of Mining Officer, Narnaul

Sr.No. | Details Remarks
1 Name of Mines along with Mineral M/s Nimawat Granites Pvt. Ltd.,
Bakhrija Plot-3 (Stonc)
2 Date of Inspection Tuesday, June 28, 2022
Name of members of Inspection team Sh. Niranjan Lal M.0 with
Sh. Decpak M. & Sh. Punit M.G.,
Devender M.G.. Vinod M.G.
4 Status of Boundary Pillars (B.F) are in place with GPS Readings All bourdary pillars are in place
but B.P 16,19,22,23 are not of
standard size
Benches are not found as per
In case of any discrepancy noted, observation of the team approved mining plan
5 Mining operation, If any found outside lease/contracted area A survey was conducted on dated
18.04.2022 alongwith Tchslldar
Narnaul, and Patwari as per
directions of warthy Deputy
Commissloner
(Report pending)
If yes. Detalls of area found being mined outside lease/ Nil
crmtracted area
Extent of mining taken outude Irave /eontracted area Nil
Action taben at the site fat the ime of inspection Nil
S of lease halder /contractor asuniated cunenginypection Sh. Kishan (2~ Class Mines
Manager), Sh. Dinesh & Subarta
() Whether the mining eperation wa [eund beynnd Nn
p_ﬂ:m_aulhir drpth?
Permissibile depth as per Mining IMan (Dated 74 Mir.
29122017)/1C
The actual depth found 31 the time of inpricction 60 Mtr.
Tn case depth of mining found beyond permnible depth, No
what was the actual depth and hew much deep beyond
permisible depth wa roted
Speafic recommendation for above voilation Hil
7 Whether any mining found outside lease/contracted area A survey was conducted on dated
10.04.2022 alangwith Tchsildar
Marnaul, and Patwarl as per
directions of worthy Deputy
Commissioner
{Report pending)
If yes. details of the same Nil
Action taken at the same Nil
f Complaint regarding working of the mine inspected Nil
(Local Admiration/CM window/ others)
In case Yes: Date of complaint: Nil
Gist of Complaint: Action Taken
9 Mineral Stock of the lease holder/contractor Overburden stock near and
cutside the lease boundary

icer’

Mines & Geology Depits
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